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Action is being taken to complete 
th e  re-building o f the coke-oven 
battery as quickly as possible.

Faulty Mining of Iron Ore by Private 
Parties

*143. DR. RANEN SEN: Will the
Minister of STEEL AND MINES be 
pleased to state:

(a) whether the Iron Ore Board 
has discovered faulty mining of iron 
oie by private parties; and

(b) if so, the steps being taken to 
rectify the situation?

THE DEPUTY MINISTER IN 1 HE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD), (a) In 
the course of *ome studies based on 
available data, the lion Ore Board 
have observed that mining in some 
iireas> m the private sector mines is 
not earned on in a proper and scien­
tific manner.

(b) The Iron Ore Board, therefore, 
constituted two committees to study 
and suggest the integrated develop- 
went ot iron ore deposits tn Baraj' 
amda sector and Bellary-Hospet 
sector. The report oi Barajamda Com­
mittee has been received and uction 
is being taken to implement its re­
commendations. The report of 
Bellaxy.Hospet Committee has yet to 
be received.

DOR. RANEN SEN* Last year in 
neply to question by Shri p. M. Sayeed 
in November 1974 the setting up of 
the two committees was mentioned. 
Later on, we learnt that one of the 
committees of the Iron Board has ex­
pressed serious concern at the misuse 
of iron ore leases by private parties. 
The report goes ©q to state that the 
Board has come out with the finding 
that the private sector, which was 
•arMer contributing a substantial por­
tion of the iron ore, was now only 
cornering them without exploiting them

further. Since this iron ore is very 
necessary lor our steel production and 
for export purposes, may 1 know 
what particular steps the Govern­
ment of India is going to take, or has 
taken, to see that there is control 
over he private companies who are, 
cornering and misusing the iron ore, 
if not completely taking over all the 
iron ore mines held by the private 
companies’

THE MINISTER OF STATE IN *IHE 
MINISTRY OF STEEL AND MINES 
(SHRI CHANDRAJIT YADAV): It
has been stated n  the main answer 
that certain deficiencies in the ex­
ploration of these mines were brought 
to our notice and we felt that certain 
steps are necessary for the improve­
ment of the iron ore mines. There- 
lore, the Iron Ore Board was formed, 
which i& making a study of these pro­
blems It had appointed two commit­
tees. The report of one committee has 
already been received That com­
mittee has made certain suggestions. 
To implement one suggestion a ceilain 
investment is necessary m the Bi.ra- 
jamda area—about Rs. 12 crores for 
developmental works and about Rs 5 
crores for the central screening and 
crushing plane. Thc private mine 
owners have also agreed for the in­
vestment. But they want an assu­
rance that whatever iron ere they will 
mine will be exported and that the 
MMTC should be able to export that 
iron ore. It should not lie on the pit­
head. These questions are being exa­
mined very carefully.

While granting lease to private 
mine-owners, the Government is 
always very careful to see that only 
those mines are given to private mine* 
owners which are not amenable to 
large-scale mechanised mining or 
which are export-oriented. For ex­
ample, Goa has it* history. Goa is 
the main area where private mine- 
owner* exist. It has a history. They 
have been doing business for quite a 
lew years. We do not at the moment 
feel any necessity to take over those 
private mines. Effective steps aie 
being taken and will be taken when
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we get the second report also to im­
prove and making mining more scien­
tific and see that the iron ore, as the 
hon Member said rightly, which is 
the most important natural mmmU of 
our country does not go waste

DR RANEN SEN It is admitted 
on all hands and there is a news­
paper report—being a long one, I do 
not want to read it—of 4th February 
in which it ib ftalei that the Board 
has come to a concluson that there is 
not only mis-utiluatun but serious 
mischief is being perpetrated by pri­
vate rame-owners In vi^w of that, I 
want to know what stands tn the way 
of the Government to take over 
management frum the private hands 
when it is admitted that it is a very 
important industry Jor the develop­
ment of our country and to cam more 
foreign exchange 1 want a specific 
answer to that, virnethtr thî . has beer 
examined or it is being examine i

SHRI CHANDRA JII \ADAV 1 
have replied to this question These 
things. ha/e been brought to our 
knowledge The Govcr iment is 
very seriously considering how to 
develop iron ore mint»s «-cie >tifically 
and private mine-owneij should ai'-o 
not be permitted to do mining .n an 
unscientific way Only in thofce areas 
where mechanisation is not possible 
that the> aie working there We 
have also also atkc \ the Iron Ore 
Board to take a total piclu c of the 
iron ore mineral lesources see what 
«ffectnt steps should be taken to im­
prove the mining and to see that mis- 
utiiisation does not take place in 
future

SHRI PURUSHOT1 AM KAKOD- 
KAR There are biR mme-owners m 
Goa and there «*e pÎ o sm ill mire- 
dwners in Goa On account ol those 
small raine-owners 1 think the 
M M TC office was opened m Goa 
But I learn that these small mine- 
owners have not vet been able to 
export iron ore and iron ore \s accu­
mulated May 1 know from the hon 
Minister whether it is on account of 
any such fault that they have not

been able to export their iron ore 
and the MMTC hat not undeitake» 
export erf iron ore ol small mine- 
owners’

SHRI CHANDRAJxT YADAV I 
will look into it The hftn Vember 
may give me specific case* of those 
small mme-owners whose iron ore has 
not been exported and care has not 
been taken of their.

SHRI NAWAL KISHORE SINHA: 
May I know, firstly, vihat are tl e 
important delects m mining detected 
by the Board and enumerated in its 
report secondly, whether it has come 
to the notice of the Government 
that private mine-owners are doing 
mere scrapping ai d not deep mining 
which is destroying and wasting 
national wealth and thirdly whether 
the Gover iment have decided to set 
up benehficiation plants in those areas?

SHRI CHANDRA JIT ^ADAV The 
mam problems of these mines are 
that m bome *reas, there are trans­
port problems, we have not been able 
to invest on transport anu, the eiore, 
transport problems aie thort Some 
of the mine areas are not atce«sible 
and the transport cost is> very high. 
In certain mines enough investment 
has not been made, therefore, there is 
lack of proper ir vestment Steps are 
t>eing ta*en to make proper invest­
ments so that scientific nunmg is done 
and the mines aie properly developed 
As I said earlier, the Board has found 
that there should be a central screen*- 
mg and crushing plant which will help 
m the speedy production and also 
better quality, of iron ore That Pro­
posal is under out consideration. 
These are the main problems which 
have been identified It is a fact that 
some of the small mine owners have 
not been able to do proper mining, 
foolproof mining has not been done 
and there has been wastage Elective 
steps are being taken, so that wastage, 
does not take place in future




